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ANNEXURE A/1 

COPY OF THE IMAGES TAKEN BY THE APPLICANT ON 26.07.2025 SHOWING 

MASSIVE USE OF THERMOCOL CUTLERIES AND ILLEGAL DUMPING AT A 

LOCATION APPROXIMATELY 800 METRES FROM THIS HON’BLE TRIBUNAL. 
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ANNEXURE A/2 

COPY OF THE IMAGES TAKEN BY THE APPLICANT ON 17.10.2025 AND 

26.11.2025 DEPICT EXTENSIVE USE OF THERMOCOL FOR DECORATIVE 

PURPOSES FOR FESTIVALS AND CEREMONIES IN FLAGRANT VIOLATION OF 

THE BAN IN EXISTENCE: 
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ANNEXURE A/3 

COPY OF THE IMAGES TAKEN BY THE APPLICANT ON 27.11.2025 SHOWING 

THERMOCOL CROWNS AND OTHER DECORATIVE ITEMS FOR GODS AND 

GODDESESS ARE SOLD AT LARGE SCALE IN KUMARTULI. 
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ANNEXURE A/4 

COPY OF THE IMAGES SHOWING THE THERMOCOL WASTES DISCARDED 

DIRECTLY INTO THE TO THE GANGA GHATS IN KUMARTULI: 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

12 815



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

13 816



ANNEXURE A/5 

 
COPY OF THE IMAGES TAKEN BY THE APPLICANT ON 27.11.2025 SHOWING 

THE ILLEGAL STOCKING AND SELLING OF THERMOCOL CUTLERIES IN 

BARABAZAR AREA AND DUMDUM MARKET IN KOLKATA: 
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ANNEXURE A/6 

COPY OF THE IMAGES TAKEN BY THE APPLICANT ON 30.11.2025 SHOWING 

THE ILLEGAL STOCKING, SELLING AND DUMPING OF THERMOCOL CUTLERIES 

AT JADAVPUR AREA IN KOLKATA. 
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Litigation . <litigation@dclawchambers.com>

Additional Affidavit on behalf of the Applicant in OA No. 195 of 2024 Prameya
Foundation Versus. State of West Bengal & Ors.
1 message

Litigation . <litigation@dclawchambers.com> Tue, Dec 9, 2025 at 11:08 AM
To: Sibojyoti Chakrabarti <subho.advocate@gmail.com>, ASHOK PRASAD <ashokadvhc@gmail.com>, Anamika Pandey
<legumjure@gmail.com>, Sudip Kumar Dutta <adv.skdutta@gmail.com>
Cc: Kol Office <kol_office@dclawchambers.com>

Dear Sir/madam,

Please find attached- Additional Affidavit on behalf of the Applicant in OA No. 195 of 2024 Prameya Foundation
Versus. State of West Bengal & Ors.

Thanks & Regards
Counsel for the Applicant

Additional Affidavit on behalf of the Applicant.pdf
9634K
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